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Title: Discussion on the Demand For Supplementary Grant No. 16 in respect of Budget (Railways) for 2002-2003.
MR. CHAIRMAN : Now, we shall take up item no. 12 — Supplementary Demands for Grant (Railways).

Motion moved:

"That the Supplementary sums not exceeding the amounts shown in the third column of the Order Paper
be granted to the President of India out of the Consolidated Fund to defray the charges that will come in
course of payment during the year ending the 315t day of March, 2003, in respect of the head of
Demands entered in the second column thereof- Demand No.16."

MR. CHAIRMAN: Now, Shrimati Margaret Alva.

SHRI P.H. PANDIAN (TIRUNELVELI): Sir, she is not speaking. ...(Interruptions)

SHRIMATI MARGARET ALVA (CANARA): | am speaking of course. Shri Pandian, you are not in the Chair now.
MR. CHAIRMAN: Okay, please speak now.

SHRIMATI MARGARET ALVA : Mr. Chairman, Sir, | know that in spite of the fact that the Minister of Parliamentary
Affairs frowns at me, this is a Supplementary Demand for an appropriation of only Rs. 25,000, and this is why | am
standing up to speak. | wish he had come for Rs. 25,000 crore or something, at least Rs. 2,500 crore because there
are so many pending projects for which commitments have been made by the Railways and by Shri Nitish Kumar
himself, but somehow along the way he gets involved in other things, which were not so important, whether it is new
zones, whether it is treading on Mamta's toes or | do not know what. But, unfortunately, money is getting diverted to
things which were not as important as commitments made in the Budgets by the present Railway Minister and his
predecessors.

I would be brief. | am not going to take too much time, going into the whole thing. | would just touch upon some
specific issues.

The other day, the hon. Minister was in Bangalore to sign an MoU with the Government of Karnataka for launching
K-RIDE, a first of its kind, an initiative between the State Government and the Central Government for private
entrepreneurship participation in railway projects. For this, the negotiation started in September, 2000 under which
four rail projects in Karnataka had been identified for immediate priority. One of them is the Hassan-Mangalore rail
link; and there is also the Ankola-Hubli new line under the same MoU for which money has never been forthcoming.

| have got here the chart showing the releases for these two projects. The Ankola-Hubli line was announced in
1996-97 and was sanctioned in 1996-97. The total cost was supposed to be Rs.997 crore. The first release was
Rs.14.6 crore; Rs.20 crore were released in 2001-02 and another Rs.20 crore in 2002-03. This was all the money
released out of Rs.997 crore committed. They have now left it aside and started new lines somewhere else. The
other day, the hon. Chief Minister of Karnataka had said that for the K-RIDE, he has already made an allotment of
Rs.15 crore asking the Centre to please complete the formalities and start the work.

From the letters | have got from the Ministry | find that for this Ankola-Hubli railway line, surveys have been made
and some 14 kilometres of earthwork has been started. That was all; the rains came and they said they would start
work again after the rains. There is no seriousness in completing what has been started. | am appealing to the hon.
Minister to please pay attention to these areas also because the MoU for the new port at Tadadi has been signed
and this is supposed to be the feeder line from the hinterland, from Hubli to the port so that the goods traffic can
move. Unless this railway line comes up, the port for which huge amounts are being committed by the Karnataka
Government in an MoU with the Government of South Korea would go waste.

The other line is the Hassan-Mangalore railway line. It was announced in 1994-95 and | am placing the tragedy of
this railway line before this House. There was a metre gauge line from Bangalore to Mangalore. It was the most
convenient and shortest line, where you slept in the night boarding the train at Mangalore and you were in
Bangalore in the morning. Coffee, iron ore and all the cargo from the interiors were moving to the port at Mangalore.
The Mangalore port was also dealing with the Kudremukh iron ore. It was a thriving port. Somewhere, there is a
lobby. | do not want to go into it openly but we know what is happening. This railway line was removed in the name
of conversion to broad gauge or unigauge. They removed this line and abandoned it. We were happy with what
was there. The trains were running. This was a commitment made in 1994-95 but until today it has not been



completed. They have done work on about 42 kilometres and left it to god's grace. | would just give the figures here.
The estimate was Rs.326 crore but only Rs.168 crore were spent. Now, Rs.45 crore are given for 2002-03. | am
just asking the hon. Minister to complete whatever he has started. The other day, the Half-an-hour Discussion was
on this subject.

Please complete the work that you have started so that those lines can be completed, instead of again starting
something new somewhere and leaving it half-done. The cost escalation takes place and there is frustration locally.
For instance, the land is acquired for Hubli-Ankola sector. There is neither the railway line nor the farmers can use
the land. It has been acquired and it is lying fallow. We are asking that you set up some kind of a committee to look
at half-done, incomplete, neglected and delayed projects and see that with some earnestness, at least, when you
come with your next Budget, you allot 50 per cent of your Budget to complete the pending works. g% #a &Rul g%
& a1l W BRU| SEY ThoiE At T8l @nm 3R Uiaaw ot wgl gl

Sir, the other day at a function in Bangalore, the Chief Minister of Karnataka in his speech has specially requested
the hon. Minister about the Sakleshpur-Mangalore stretch. It is about 142 kilometers. It is still left. Every year | go to
the Railway Board. | ask the people. They said that it would be completed in the year 2003. Now they say that it will
be completed by December, 2004. They know that elections will come in 2004. @& a0 @@, 89 F8i? sUD a1 s 3R
AR T3 WARE go &Y

| am just saying that there has to be a time-bound programme. | am quoting what the hon. Chief Minister of
Karnataka said the other day:

"l am happy to announce that we have already approved this project in the State Cabinet last year and |
have earmarked Rs. 15 crore towards our investment in this project in the current financial year. We are
awaiting the formal approval of the Central Government for this structure, which | hope would come quite
soon. "

That is why, | am standing before you and pleading on behalf of the Government of Karnataka to help us because
the hinterland is totally cut. | must say that Mangalore was a thriving port. Now all the traffic is being diverted to
Chennai to Cochin and to Tutikorin. We understand that those ports are showing increased cargo now for private
investment. @ T8 AT A1 avCdT ot 81 9@l Aieigy awd, Wigde sed ¥ g@x g @ ferg €1 Mangalore port, which is the
most strategically located, is being totally starved because there is no railway line to feed and the road traffic
cannot, in the Western Ghats, particularly in the rainy season deal with the heavy traffic, which has to move. That is
one point | am making.

Secondly, | want to point out that there is the question of the Konkan Railway. Of course, that also ultimately is
under the Ministryof Railways, though it is a Corporation. The Konkan Railway was built and simultaneously has
the project SEABIRD in North Canara. The railway line goes along the coast, but there are rehabilitation colonies,
which have come up subsequently because of the huge acquisitions for the SEABIRD project, which is a Naval
project. The rehabilitation colonies will be totally cut out unless at two or three places road under-bridges or road
connections are provided to these new rehabilitation colonies. We have been pleading every time and there is
always an excuse. People have to go even with their motorbikes or whatever they have to long distances to be able
to cross the railway line from the rehabilitation colonies, which is for a Naval project.

Much cheaper proposals have been made, but now they are talking about diversions, going into crores of rupees,
which the hon. Minister will never sanction. We are, therefore, appealing that the proposals made by the district
administration should be looked into and the Rehabilitation Committee’s requests are looked at sympathetically and
approved so that this work can be done.

Finally, | do want to mention the question of level-crossing and over- bridges. In Bangalore, in the middle of the
town, we have railway level crossings, which hold up traffic ten to fifteen times a day. For years, from the time of the
former Minister of Railways, Shri C. K. Jaffer Sharief, this proposal has come. We were told that it is approved and
somebody said s gum @ e afe s aw g s s e @ ¢ All Of us are generally getting cursed by the local people. |
am not the local MP at all.

But all of us get cursed. One of these days all of us are going to get stoned because of the traffic jams which go on
at the most difficult hours of the day and night. Therefore, | am requesting the hon. Minister to please have a look at
the need for these amenities in the heart of the city, lack of which is causing tremendous hardship. You build an
over-bridge or under-bridge =it ¥t @1 2, we TarHe 7 FHiFede fF &, FRINE | e 4 81 we $Y B udl FE HW w0 76 go
gan1 7 | am pleading with the hon. Minister to please not come to this House with a Demand for Grant for Rs.
25,000. That is much less than one hour's expenditure on Parliament. 2500 @Ris suan awie # e 3 ORI 894/ W 99
B, 3MUh] €=dTE & ift 3/ R 8191 &, Uell el



SHRI BASU DEB ACHARIA (BANKURA): Mr. Chairman, Sir, although the allocation is only for Rs. 25,000 this is a
token allocation. | thank the hon. Minister of Railways for making this allocation for the terminal at Belur. This is a
necessity for the passengers going to Belur Mutt because the Belur Mutt station is two kilometres away from Belur
Mutt.

There was a demand from the people of West Bengal and | have also raised it a number of times here about the
coaching terminals. Mumbai has a number of coaching terminals and Delhi also has a number of coaching
terminals. But Kolkata has only two coaching terminals — Howrah and Sealdah. The Shalimar station was to be
developed. In the Eighties it was planned to have 12 platforms at Shalimar station and that all the trains of the
South Eastern Railway would start from Shalimar station and would terminate at Shalimar station. But 15 years after
the Shalimar coaching terminal was sanctioned, only two platforms have come up and only one train starts and
terminates at that station which is the Aranya Express. It has not been developed into a full-fledged coaching
terminal.

There is a demand for a coaching terminal either at Paddapakur or Satragachi. | was told that the Ministry of
Railways had written to the State Government for getting the land for Paddapakur. There is also a need for a
coaching terminal at Dum Dum. The Howrah station has become congested with all the trains coming to Howrah
every day. It is our experience that the trains are getting delayed by one or two hours because there is hardly any
capacity left in Howrah station. There was a proposal to have a double discharge platform at Howrah station. It has
also not been done. There is a need to increase the capacity of the Howrah station and that can be done if two
terminals are there. Shalimar station can be developed to a full-fledged coaching terminal and an additional terminal
should be developed either at Paddapakur or Satragachi.

| hope that in the next Budget, the hon. Minister of Railways will definitely sanction at least three coaching terminals
for Kolkata realising the problems of Howrah as well as Sealdah stations.
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SHRI BASU DEB ACHARIA : Sir, only last week, there was a Half-an-hour Discussion on the pending projects of
Railways. A number of projects are pending in West Bengal, like Tamluk-Digha project. This project was sanctioned
18 years back. Digha station was also constructed. Now, the Ministry of Railways is planning to complete this line
up to Contai by the end of this year while there is no target date fixed for the completion of the entire section up to
Digha. The Railways is planning to complete only a portion of Tamluk-Digha line by 2003. My demand is that the
Ministry of Railways should fix up a target date for the early completion of Tamluk-Digha project which was
sanctioned 18 years back. There was a project in respect of a railway line, which is there in the Railway Minister's
State, which was wound up. A Bill was brought before the House for winding up of that project and it was passed.
That railway line is Islampur-Fatuha line. The restoration of this line or construction of a new broad gauge line was
sanctioned only three years back. Now, for that line, the target has been fixed that it would be completed within this
year, but no target date has been fixed for completion of work on Tamluk-Digha line.

Another important line, which is not only for the State of West Bengal but also for the State of Assam, is Moynaguri
- Jogi Ghopa broad guage line. Sir, you know that there is a demand regarding this line from both the States -
West Bengal as well as Assam. Before partition, in how much time people used to come from Coochbehar to
Kolkata? They used to come in only 12 hours. Now, it takes a minimum of 30 hours to reach Kolkata from Dhubri,
from Coochbehar. Sir, there is a great demand from the people of both the States. When a delegation from Assam
and Coochbehar met the Railway Minister five months back, | was also there. There is a narrow gauge line in one
portion of that section. He had assured that within one month, the work of conversion from narrow guage to broad
guage would be taken up.

MR. CHAIRMAN: Shri Acharia, please conclude now.
SHRI BASU DEB ACHARIA : Sir, how can | conclude? You have already extended the time of the House. | have



spoken for only five minutes. | will speak for another ten minutes.
MR. CHAIRMAN: You have spoken for twelve minutes.

SHRI BASU DEB ACHARIA : | have spoken only on one point. This is my second point. | have nine points which |
have noted down to speak on.
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MR. CHAIRMAN: Shri Basu Deb Acharia, we are not discussing the full-fledged Budget; we are only discussing the
Supplementary Demands.
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Sir, the Railways is planning to have 5,000 kilometres of railway line during the Tenth Five Year Plan. There is a
demand from West Bengal for a new line from Jhargram to Purulia.

This line will cater to the needs of the tribal people of the State of West Bengal. This will connect Jhargram with
Purulia. The survey has already been completed and the report has been submitted, but this line has not been
sanctioned. In the next year's Budget, the Railway Minister should definitely sanction a token amount for this
Jhargram-Purulia project.

| have been clamouring in this House that the MEMU trains are very popular trains, but they are meant for
passengers travelling short distances. The Railways is introducing the MEMU trains for long distances also, like
one MEMU has been introduced from Adra to Howrah. It takes about five hours, and it has no toilet facility. The
British Railways has two types of EMUs, that is, one for short distance and another for long distance. The short
distance EMUs do not have toilets, but the long distance EMUs have toilets. Why can the Indian Railways not
provide toilet facilities in the long distance MEMU trains? The design can be prepared. Otherwise, it is very difficult
for the lady passengers to travel more than five hours in an MEMU train without any toilet facility.

Then, Sir, here, a token allocation has been made for diversion of Dhanbad-Pathardihi line. One train was
introduced in 1993, that is, the Subarnarekha Express. It used to run from Dhanbad via Jharia-Lodna-Pathardihi.
Now, it has been diverted. Jharia is a very important place; it is a coal town and a business centre. The people of
Jharia as well as Lodna are now deprived of any train service. The allocation has been made to facilitate the
diversion of train and it will take, at least, 45 minutes from Dhanbad to Sindri and then back to Pathardihi, from
Pathardihi to Sudamdihi-Adra-Tatanagar. The passengers of Jharia should not be deprived of this train. The
Railway Minister should also think and consider their demand for having the railway service. The train service from
Andal to Palasthali line has been stopped. There is no reason why the train service has been stopped. | would
request that the train service on that line should also be restored.

Sir, the plight of homoeopathy and ayurveda doctors who are working in the Railways is very pitiable. Recently, the
Cabinet has adopted a policy on Indian System of Medicine and Homoeopathy. The Government of India is giving
importance to the Indian System of Medicine. In the Railways, there are 142 ayurveda and homoeopathic doctors.
How much are they getting? They are getting only Rs. 2,500. The services of the doctors of Indian System of
Medicine and Homoeopathy have not been regularised. | know that the services of a number of canteen workers,
both statutory and non-statutory workers, who were getting Rs. 100 to Rs. 150 have been regularised. The services
of partial porters and commission bearers have been regularised because of the Supreme Court judgments. Then,
why are these 142 doctors, who are working in the Divisional Hospital and in the Central Hospital, are getting only
Rs. 2,500 each?

Sir, my demand is that the salaries be paid regularly to all these qualified doctors of Homeopathy and Ayurveda and
also the pay scales of these doctors should be made on par with those of the allopathic doctors. Everywhere,
including those in the State Services, the qualified Ayurvedic and Homeopathic doctors are getting their salaries
and their pay scales also are at par with those of the qualified allopathic doctors. But only in the Railways these
doctors are being discriminated against. This discrimination should be put an end to and their salaries should be
regularised and their pay scales also should be made at par with those of the qualified allopathic doctors.

Sir, the doubling of the Bandel-Katwa railway line has already been sanctioned, but the work has not yet started.
Allocation for this has already been made. | would like to request the hon. Railway Minister that doubling of the



Bandel-Katwa railway track should be started forthwith.

Sir, the hon. Railway Minister had been kind enough to sanction one of my projects, namely the Bankura--Damodar
River Railway project. A sum of Rs. 40 crore was allocated in the Budget for the year 2000-2001 for this project and
a sum of Rs. 25 crore was allocated in the Budget for the year 2002-2003. But no target date has been fixed for the
completion of the project. Then, the extension part beyond Raina up to Chachai and from Bankura to Mukutmanipur
has also been sanctioned. The details have been worked out for the Raina to Chachai route. What | would like is a
target date to be fixed for completion of gauge conversion of this route so that it could be opened to the passenger
traffic.
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Where there is a will, there is Railways. But there is no will; there is only survey. s¥fifery asf fae uraw 21, gefiqR demedt
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DR. MANDA JAGANNATH (NAGAR KURNOOL): Thank you very much, Mr. Chairman, Sir, for giving me the
opportunity to speak on the Supplementary Demands for Grants (Railways).

| agree with the observations made by Shrimati Margaret Alva that the hon. Railway Minister, instead of Rs. 25,000,
should have come for Rs. 2,500 crore. There are a number of issues which are pending. Why | am saying so is that
the Railways is the cheapest mode of transport for the poor people compared to the other modes of transport. Poor
people can afford and travel long distances by rails. So, it is my request that there should be more supplementary
Budget for the Railways by the hon. Minister.

Sir, in Andhra Pradesh, after Independence not even 100 kilometres of new lines has been constructed. It is a
pathetic condition. Ours is a developing country where the cost of living is becoming very high. If every nook and
corner of the country is not connected with the cheapest mode of transport, that is, ralil, it is very difficult for the poor
people to survive.

One such new line, which was conceived very long back, is the line from Macherla in Guntur district to Raichur in
Karnataka district which goes through Guntur-Nalgonda-Mehboobnagar-Raichur. These are all backward districts.
But it seems that it is not under the Railways' programme to cater to the needs of the backward people. This line, if
it is conceived, will be very helpful.

A stretch of line between Macherla and Nalgonda, and Gadwal and Raichur had already been planned, conceived
and sanctioned. But the budgetary allocation surprisingly is Rs. 1 lakh for Macherla-Nalgonda line and Rs. 1 crore
for Gadwal-Raichur line It is since long that the final locations are being worked out. | do not know when it is going
to be completed.

The line between Macherla- Nagarjunasagar-Gadwal goes via Nalgonda and Mahaboobnagar districts. These two
districts are affected by naxalites because of non-availability of employment opportunities and non-development. If
this line is conceived, it will generate employment.

MR. CHAIRMAN : Kindly restrict your speech to the items on the Supplementary Demands for Grants.
DR. MANDA JAGANNATH : | have not spoken for even two minutes.
MR. CHAIRMAN: We are discussing the Supplementary Demands for Grants and not the full Budget.

DR. MANDA JAGANNATH : | know that. | have not even spoken for two minutes and you are asking me to
conclude. If you so wish, | will sit down. Every time, it is happening with me like this. The Budget is for Rs.25,000
only; but these points are to be highlighted so that it may get priority in the next Budget.

MR. CHAIRMAN: | am not asking you to stop.
DR. MANDA JAGANNATH : If you want, | will sit down, as it is.
MR. CHAIRMAN: | am only asking you to be brief.

DR. MANDA JAGANNATH : This is happening repeatedly with me. Whenever | rise to speak, within one or two
minutes, | am asked to conclude. | will sit down.

MR. CHAIRMAN: Kindly be brief. This is not the proper way to do it. | am just asking you to be brief.

DR. MANDA JAGANNATH : If that line is sanctioned, it would go through those backward districts of Telangana; it
will provide employment opportunities to persons in those two districts affected by naxalism; once employment
opportunities are created, the youth will be weaned away from getting attracted towards naxalite activities.

There is the problem of migration from these districts also. Every year from both the districts, nearly 10-15 lakhs of
people migrate to other parts of the country due to non-availability of employment opportunities. If this proposed line
for 292 km. stretch is sanctioned, then it will provide employment opportunities to the labour in construction of that
line; that will stop people from migrating to other parts of the country. That will also help farmers to change their
cropping pattern to commercial cropping pattern from traditional crops they will not just be dependent on rain water.
That line would also provide transport system to export their produce to other parts of the country.



For lines between Mudkhed-Adilabad, Nizamabad-Bollarum and Karimnagar-Nizamabad, the budgetary allocation
was very meagre. An amount of Rs.280 crore was allocated to South-Central Railway for this financial year and not
even half of the amount has been spent so far. Only 4-5 months are left for the completion of the financial year and |
do not know when they are going to spend that money. So, the work has to be speeded up on those lines.

Coming to new lines, Yerranguntla-Nandyal and Peddapalli-Bhoopalapally lines have to be taken up. Since the
National Highways are full of traffic, ROBs are to be taken up at Adilabad, Jammikunta, Chebrolu, Raigiri,
Warrangal District, Bheemadolu, Tadepalligudem, Maltewada, Parvathipuram, Nekkonda, Jadcherla, Gadwal,
Mahaboobnagar, Yenugonda.

There is another problem of closure of gate at Boyanapalli and another gate between Jedcherla-Gollapalli in
Mahaboobnagar District. This is in the middle of the town and this gate was closed by the Railway authorities,
causing a lot of inconvenience to the commuters. The hon. Minister of State for Railways, Shri Bandaru Dattatreya
knew about this. Due to the closure of those gates, there was a lot of inconvenience and the train in which the hon.
Minister was travelling was stopped by the people. My request is that those gates may be opened immediately.

Coming to doubling, |1 would say that Secunderabad-Guntakal line is very important. This will shorten the distance
between Chennai and Bangalore; and all South bound trains will benefit from this.
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DR. MANDA JAGANNATH : Doubling work of Renigunta-Guntakal was started 30 years back and still it is to be
completed. | request that this may be completed immediately. As | said earlier, Secunderabad-Guntakal line is very
important and this has to be taken up in the next Budget.

Coming to new trains, a train from Secunderabad to Dronachalam or to Kurnool is very very essential. It is a very
short distance one and it has to be given priority.

I will say a few words about stoppage of Fast Passenger trains at Kurumuky Railway Station in Secunderabad-
Dronachalam section; | would also request stoppage of all passenger trains at Kothur Railway Station between
Kacheguda-Mahaboobnagar section. A halt is also to be provided at Jadcherla for Secunderabad-Dharmavaram
Express train. Finally, Swarna Jayanti Express train is to be stopped at Mancherial.

The last point is about the multi-modal transport system for Secunderabad and Hyderabad. This has been
conceived and it has to be completed. Hon. Minister of State for Railways, Shri Bandaru Dattatreya visited the
place day before yesterday and he was unhappy about the progress of the work. The system was unduly delayed
and it has to be immediately completed to ease the traffic flow.
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MR. CHAIRMAN : Hon. Members, | am again and again requesting you to kindly stick to the Supplementary
Demands. If you have any suggestions, you can give them to the hon. Minister at the time of Railway Budget. Now,
Shri Malaisamy to speak.

SHRI K. MALAISAMY (RAMANATHAPURAM): Sir, | am speaking on behalf of AADMK Party. Before making my
observation and presentation, | would like to say that | am fully conscious that whatever | would submit is based on
facts and proper analysis on the basis of latest information.

Sir, though | know the strength and weaknesses of the Indian Railways. Its pleasures and pains on the one side
and the highlights and set backs on the other, | do not like to speak about all those aspects as there is paucity of
time, | will straightaway come to the core area of my presentation.

| am given to understand that the hon. Minister for Railways has got his guidelines by giving weightage to
population, land area, throw forward, etc for processing the projects. | am also given to understand that he is a very
efficient and a very well meaning Railway Minister. But | am sorry to make a very strong observation that Tamil
Nadu has been totally neglected, discriminated, and ignored. When | say so, | am making this statement with
enough justification. Once | give the facts and figures, the entire House will agree with what | say. Neither the
bureaucracy nor the political executive seem to have taken cognisance of the gross injustice done to Tamil Nadu.

The Southern Railway consists of Tamil Nadu, Karnataka, Pondicherry, Andhra Pradesh, and Kerala. These five
States put together make the Southern Railway. The total length of the M.G. track of Southern Railway is 2,570
kilometres; out of this, 2,137 kilometres lie in Tamil Nadu. What | am trying to impress here is that out of the total
metre-gauge in S. Railways which warrants conversion into broad-gauge, 80 per cent lies only in Tamil Nadu. Is it
not a gross injustice? When we analyse the position all over the country, 70 per cent of the broad-gauge
conversion has already been done in North India, whereas, 30 per cent alone has been done in South India. Is it not
true to say that North is thriving and South is weaning? Why is it so? | want to bring this to the specific notice of the
hon. Minister.

Now, | will dilate for a minute on the projects. There are ten projects in Tamil Nadu for broad-gauge conversion.
They are: Rameswaram to Madurai, Trichy to Mana Madurai, Chengalput to Arakonam, Trichy-Nagapattanam-
Karaikal, Quilon to Virudunagar, Villupuram to Pondicherry, Thanjavur to Villupuram, Cuddalore to Salem,
Villupuram to Katpadi, and Chennai Beach to Chengalput.

18.35 hrs. (Dr. Raghuvansh Prasad Singh_in the Chair)

These are the ten projects to be converted into broad gauge. The project cost of all these lines is Rs.2,360 crore.
All these projects have been sanctioned not now, not by the NDA Government; much earlier, about four to five
years back. What has been done so far? The amount that has been spent so far is only Rs.261 crore as against the
project cost of Rs.2,360 crore. The amount spent in all these years only ten per cent of the total project amount.

Coming to Rameswaram, you know what an important pilgrim centre it is and what a great potentiality it has got.
Everyone of us has asked for its B.G. conversion. If one wants to go to Rameswaram, he cannot go by broad
gauge. Take the case of the hon. President of India. The present President of India, His Excellency Dr. A.P.J. Abdul
Kalam, hails from Rameswaram. If he wants to go to his native place Rameswaram in B.G. train from Delhi, he
cannot go. That is the situation!

Coming to MRT, something has been done. In respect of doubling of Erugur to Coimbatore and Attapatti to
Korukkupet lines progress is not satisfactory. In respect of new lines also, not much has been done on Karur-Salem
and Nagapattinam-Velankanni lines. Whether in the case of new projects or in the case of doubling or in the case of
conversion to broad gauge. There has been neglible progress. In other words, even assuming that there is some
progress, it is at a snail's pace. In many cases it is not at all moving.

Take the case of Rameswaram again. The total project cost is Rs.240 crore whereas the amount spent so far is
Rs.5 crore. The amount now given is another Rs.5 crore. At this rate, for how many years do we have to wait? Do



we have to wait for another 25 years? | want a specific reply on this point by the hon. Minister, Shri Nitish Kumariji.
Kindly let us know when this project is going to be fully implemented. | want to know the timeframe. If you tell us that
it will take another 25 years, | will forget about it because many of us may not be alive and available.

The Minister may tell us that there is severe financial crunch. As a student of management, | have been given to
understand that anyone problem has got more than one solution. What is the solution that you are offering to us? |
want to go by broad gauge to Rameswaram. What are you going to do about it?

You have been given, after a long break of several decades, a lieutenant in the form of a Minister of State from
Tamil Nadu. We are very happy about it. He is a young and energetic person. He moves out very fast and tries to
do something. But he has been sent empty handed. If a warrior is to go and fight, he must be given enough arms
and weapons. Without money, what can he do? You must equip him with enough funds. This is a very important
point.

MR. CHAIRMAN: Please conclude. You are not making any new points.

SHRI K. MALAISAMY : Speaking about the gross injustice done to us, | do not need to give you any other
justification than to draw your attention to the regional imbalance that has occured. Your concept is to set right the
regional imbalance.

MR. CHAIRMAN: Please conclude. You are repeating.
SHRI K. MALAISAMY : What is this, Sir? You are my neighbour and you should be considerate!
MR. CHAIRMAN: You can go to another point and finish your speech.

SHRI K. MALAISAMY : Mr. Minister, you are not able to do full justice to Tamil Nadu. What | am trying to highlight
here is that all along we have been given step-motherly treatment. At least during your tenure, please see whether
you can afford to give us the motherly treatment. What | mean is, suppose a mother has got three or four children
and out of them if one happens to be sick or infirm, what the mother would normally do is to take care of that child
very well.

She gives more nutrition or milk to the sick child in such a way that she can cope up with other children. Here, Tamil
Nadu has been done injustice. Regional imbalance has been there. What the Minister is expected to do is to get out
of all guidelines and norms so that he may do something concrete with retrospective effect to remove the injustice
done and the imbalance that exists.

MR. CHAIRMAN : There are no points. You are only repeating.
SHRI K. MALAISAMY : Sir, am | not talking sense?

| do not want to elaborate on the improper allocation of funds. The North-Eastern Region, Jharkhand, Metro
Transport Project, mega projects take the major chunk of the total allocation of funds. | do not know on what
principle it is done. After sparing for the above purpose, the amount left is Rs. 2150 crores. Out of the allocation of
Rs. 2150 crore, 40 per cent of it goes to Madhya Pradesh, Uttar Pradesh, Andhra Pradesh and Karnataka. What is
left over is for other States?

Let me conclude. | do not like to dilate with an appeal to kindly think over whether the gross injustice done to Tamil
Nadu can be rectified soon.

Secondly, | want to know whether any time frame can be fixed as far as Tamil Nadu projects are concerned.
Finally, my colleague wanted me to make some points.
MR. CHAIRMAN: There are no points. You are only repeating on the injustice done.

SHRI K. MALAISAMY : Dr. Saroja wants a railway station at Kallakurichi, that first class compartments in electric
trains should be maintained properly and that a separate railway Division should be created for Salem. These are
the requests made by my colleague.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): | have four major points to make. | do not want to go into the history
of Railways. Though it has done a yeoman service for the development of the country yet it has brought down the
industrial talent of our country. So, there are two ways to look at it. It's a paradox.

The first point which has been discussed by some learned Members who spoke before me today, relates to the new
formula which has been propagated by the present Minister, Shri Nitish Kumar. | would like to suggest that this
formula requires review. It has already been suggested by a different Committee that the new formula should be
modified in regard to allocation of funds. In this formula, the component of population should be replaced with the
criteria of backwardness of the State and the revenue generation of the Railways from that State.

If this can be changed, | think, a number of other States can also develop and, at the same time, the Railways can

also earn more money. Under the new formula, nearly 40 per cent of the allocation for the project costing Rs.2,115
crore is being cornered by only four States. Those four States are: Andhra Pradesh, Karnataka, Madhya Pradesh

and Uttar Pradesh. Orissa has lost out on account of both lower population and lower land area. Though the State
accounts for 8.76 per cent of the Budget, which should come, our share is 7.5 per cent.

| come to my second point. | think yesterday, in a newspaper, a news has come out saying that in the last Budget
Rs.5 crore was allotted for the East-Coast Zone. A question was posed to the East-Coast Zone, whatever office is
there in Bhubaneswar. The question was: How much money had been spent? They were asked to reply within
November 15, Not a single rupee has been spent. An OSD has been placed there. A number of times, people get
transferred. The Minister had made an announcement, a commitment in the House as also he had committed it
outside. Personally, he has conveyed it to us. This is his graciousness. He has informed us that the East-Coast
Zone is going to be operational from 15! April. But we do not have a full-fledged Head Office. Money is not being
spent. We do not have adequate infrastructure. How can it be done? | would like to be enlightened about it. If the
hon. Minister puts it on record saying that this Zone is becoming operational from 15t of April, 2003, | would be
grateful to him. Of course, all these are not unknown to the hon. Minister, or two of his other colleagues who are
also manning the Railways.

The other point which | would like to make is that the Railways have lofty plans and willing lenders. What had
happened 150 years ago? Britain was full of money. The society was full of money. They did not know where to
spend the money. The Indian Railways was formed. Money was brought to the Railways paying high interest. It was
invested here. Even now money is not a problem. You can get money from outside. But, for the last many years, the
work relating to the second bridge over Birupa-Mahanadi has not started. In 1998-99, the then hon. Minister of
Railways Shri Nitish Kumar — who is also the present Minister - had been to Cuttack. He had laid the foundation-
stone of that river-bridge. The tender process is on. The question whether the ADB is going to provide the money
or who is going to provide that money is still not finalised and nothing concrete is happening. My only request to the
hon. Minister is this. To connect Talcher-Cuttack-Paradip, the second river-bridge over Birupa and Mahanadi is
essential. The line is nearing completion. But the work of that river -bridge has not started. It is causing a lot of harm
to Cuttack Station.

This is connected with my fourth point. In the last 15 years, a number of super-fast trains are plying between
Howrah and Chennai. These are: Chennai-Dibrugarh Express Train, Trichy-Howrah Express Train, Chennai-
Guwahati Express Train and Bhubaneshwar-Nizamuddin Express Train. | am mentioning these four trains. These



four major trains do not ply through Cuttack Station because of congestion since we do not have a second line over
Mahanadi-Birupa. The major work of the DRM of Khurda Road is to see that 75 trains pass safely through Cuttack
everyday. Unless that is done, unless second river-bridge comes over Mahanadi-Birupa, congestion cannot be
removed. Unless the congestion is removed, we cannot develop Cuttack. | need not explain what the Cuttack town
is for Orissa. But Cuttack is getting side lined. Why this step motherly attitude?

Cuttack is the gateway to the hinterland. It is the commercial capital of the State. Cuttack should be connected with
all major trains. Seventy-five trains run daily. Can priority be fixed for major super-fast trains that can ply through
Cuttack station, of course, keeping in view the goods trains that also ply to Paradip? These are the four points to
which | would like to draw the attention of the Minister. | would be obliged of he could give a specific reply to these
points.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, | do not like to speak too long because it is a token
Supplementary Grant. But | do feel that the suggestions made here shall find some reflection in the next Budget that
will be prepared within two months.

First of all, | would like to thank the hon. Minister of Railways for having considered the Belur terminal point. | used
to represent Howrah in this House two times. | know, from those days | have been crying for this terminal point in
the memory of Swami Vivekanand Belur Math which is now an international pilgrimage centre. | amreally very
happy that the hon. Minister has finally considered this point.

There is also a place in West Bengal where Lord Chaitanya was born. The pilgrims to that place cry every hour for
doubling the Bandel-Katwa line. Lord Chaitanya's name is not to be taken by me or anybody else. His is the
universal name in the history of peace and tolerance among the world civilisation and also the Indians. | would
request the hon. Minister to consider that point in the next Budget.

| would also like to bring to the notice of the hon. Minister that the problem that Howrah faces these days is not
merely of congestion but also of location and arrangement of settlement points for the trains. | agree with Shri Basu
Deb Acharia. Whether you agree today or tomorrow, you will have to consider a terminal point at Santragachi in the
South-Eastern Railway or at Padmapukar in Howrah.

In regard to bifurcation issue, | do not like to make any comments at this stage because we have thought of having
a discussion. | hope the discussion would take place any day. | would only appeal to the hon. Minister that the time
has come for him to review the matter coolly , that is, to bring Dhanbad under the jurisdiction of the Eastern
Railway. The difference regarding distance from Dhanbad to Hajipur and Dhanbad to Kolkata and financial viability
will neither give strength to Hajipur nor to Kolkata. | would request him if he could bring Dhanbad back under the
jurisdiction of the Eastern Railway Headquarters.

I do not like to deal with the Rajdhanis now. We have requested the hon. Speaker to have a special discussion on
this matter. When Mr. Speaker accedes to our request, | would participate at that time to express my views on this
issue.

I would like to bring to the notice of the hon. Minister one very sad thing. The Eklakhi-Belurghat project in my district
had been conceived long time back. It has started functioning. The Eklakhi-Gazhel project was completed. It
comprised of three parliamentary constituencies, that is, Malda represented by Shri Ghani Khan Choudhury;
Raiganj, represented by me; and Balurghat by Shri Ranen Barman. This historic project has been completed. When
a part of this project, namely, Eklakhi-Gazhel, was completed, none of these three MPs were informed or invited
even for the inaugural function. When it was opened to the general public up to Gazhel, we were just kept outside.
This kind of situation has never arisen in the Railways. But it has happened in the case of these three MPs. Shri
Ghani Khan Choudhury, who conceived the project, myself and other MPs were not informed or invited. These
kinds of things are normally not brought to the notice of the hon. Minister. So, | bring it to his notice and he should
not encourage such highhandedness in the Railway Departments. The people really criticised us for not being
there.

| am thankful to the hon. Minister for having travelled all the way to Raiganj, the headquarters of my constituency.
The project of gauge conversion there had not been taken up for the last 60 years. He was so kind that in the
presence of thousands and thousands of people, he laid the foundation stone for gauge conversion of 52
kilometres between Barswey to Radhikapur. | only request the hon. Minister to continue taking keen interest in this
project. | have no complaint against him or the railway officials. But my only request is that they should complete it

in three parts by 315t March, 2003.
19.00 hrs.



| would request him to complete earth work by 315t March 2003 and by 315t March 2004 to start laying the track.
This is my only submission to the hon. Railway Minister to show the light of the day to this project, which will give a
new economic boost in that area.

My another suggestion to the hon. Minister to be considered in the next Railway Budget is to minimise the distance
of the link of Malda to the rest of Dinajpur. A new line survey was done during Shri Ram Vilas Paswan's time for a
place called Gunjeria near Islampure of Uttar Dinajpur to Gajel. It will decrease the distance to the extent of 20 kms.
and it will give a new fillip to the people of that area, that is, Gunjeria to Gazel rail line. It will automatically connect
Gazel, which is already a built-up station now under Eklakhi Project and Raigan;j is going to be broad gauge.
Therefore, if this line is conceived, it will co-ordinate the entire North Bengal in the most shortest pace to reach
Malda to avail of all the national links of the Railways.

I would like to add only three more points. Yesterday, | arrived Delhi from a place called Aliporedwar. While the hon.
Minister did all the bifurcation, the Divisional Railway Headquarters at Aliporeduar in NF Railway, was also
bifurcated creating a new zone called Rangia. Aliporeduar is the tea belt of the Duars, border of Bhutan. The entire
identity of the people of that area is linked with this Divisional Headquarters, Aliporeduar. All the people who came
from Bangladesh settled there and the original ethnic group of the Rajbongshi community, thrive on the economic
activities of the Divisional Headquarters of Aliporeduar. It has been bifurcated in such a manner that the entire
marshalling capacity of the freight, etc. has been minimised.

| am not asking the hon. Minister to change the Division because otherwise the people of Rangia will be annoyed.
But my appeal to the hon. Minister, after bifurcation, is to keep, at least up to New Bongaigaon on one hand, take
away New Jalpaiguri from Katihar Division and keep it within Aliporeduar Division, so that Aliporedwar Division will
be again viable to a great extent, if not fully. Otherwise, the agony of the people, that | witnessed yesterday when |
went there is serious. Road blockade was there and many other problems took place there. They are very much
justified because the entire tea transportation is done from Aliporedwar. The entire trading with Bhutan is done from
Aliporedwar. If Aliporedwar Division is bifurcated with Rangia and the entire portion is taken away, it is bad.

So my appeal to the hon. Minister is to keep the position up to New Bongaigaon on one side and up to New
Jalpaiguri on the other side, within Aliporeduar to make the Aliporedwar divisional headquarters once again
economically viable.

My second point is that there was a train called Katihar Express during the tenure of Kumari Mamta Banerjee. She
declared it as a Hattibazare extended up to Barauni. In one way it is good, but now that train does not come in time.
It is always eight to nine hours late and nobody travels in it during night. The Minister may himself check it up.
Nobody travels in the night because of theft, dacoity and robbery. | would request the hon. Minister that from
Barauni he may give any train that he likes, but reduce the timings of this particular train, which is to facilitate the
people of remote part of Bengal and North Bihar to connect it to Kolkata. | would also request him that it should be
again brought from Katihar to Sealdah instead of Barauni to Sealdah.

Sir, my last appeal to the hon. Minister to consider, for which | have been arguing for so many years, is with regard
to patients. He may choose all the fastest trains which reach destinations like Chennai or Vellore or Delhi. He may
choose two trains on every route where prominent institutions are there for treatment, say, heart treatment, kidney
treatment and so on. People go to Bangalore, people go to Chennai, people come to Delhi and so on and so forth.
People go to Chennai even for eye treatment.

| have been requesting the hon. Railway Minister to have one coach reserved for patients in all the fastest trains. It
will be known as Patients' Coach and this can be written over the coach. The patients with their companions can
avail it. There should be some kind of supporting arrangement like oxygen cylinders and at least one doctor from
Railway should be there. The Patients' Coach will give you yeoman's services because | have seen what difficulties
the patients face on the way to their station.

Nobody takes care of them. They - poor ladies, elderly people and children — are all crying. This idea of having
patients' coach came to me when | had seen it in Japan. In Japan, there is a train called "Shinkasen', which is the
fastest train. Sometimes, there is a special coach, in which only the patients and their companions can travel. In the
Indian Railways also, we can have this arrangement in at least 10, 20 long-distance selective trains, whichever
destination it is heading for, say Patna, Sealdah, Howrah, Bangalore or Delhi. These long-distance trains should
have one patients' coach, in which only the patients, their companions and also the doctors can travel. If this is
done, then it will be a great human service to them.

These are my few ideas. | have nothing more to say.

| would again like to make only one appeal to the Minister that he took a meeting with me regarding the long
pending railway over bridge at Dalkhola, which is on the border of Bihar and Bengal on the National Highway No.



31. It cannot be completed if you leave it to the State. The State Government had accepted this project initially as
their project but | will tell you the truth that the State Government have no money to pay to the teachers. They
cannot fund this project. Only a sum of Rs. 1 crore has been allotted for the approach road arrangements by the
Uttarbanga Unnyan Parishad but nothing will be done. My request to the hon. Minister is this. Please call an urgent
meeting with the National Highway Authority and see that this project is conceived. If you burden the State
Government for more money, then this project will never come up. Please take it on your own and do this Dalkhola
over bridge project expeditiously because Purnea is linked with Dalkhola; Katihar is linked with Dalkhola; and
Dalkhola is the main trading centre between Bengal and Bihar.

When Kishanganj project was done, people were accusing that since the Minister is from Kishanganj and is
belonging to the NDA Government, he got the road over-bridge and since the MP is from the Opposition, he would
not get the railway over-bridge. That is the perception. | have no complaint against the Minister. The Minister is very
sincere and he has taken a meeting. | only request the Minister that it should be expedited.
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SHRI PRABODH PANDA (MIDNAPORE): Sir, please allow me to speak. | will take only one minute.
...(Interruptions)
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SHRI K.H. MUNIYAPPA (KOLAR): Thank you, Mr. Chairman, Sir, for giving me this opportunity. | would not take
much time. You have given me two minutes and | would not take more than that.

The hon. Minister should know a few very important things. On the gauge conversion of the 147-kilometre
Yelahanka-Bangarupet line from narrow gauge to broad gauge, 60 kilometres have been completed and Rs.50
crore have been spent. The work on the remaining 87 kilometres has to be completed. Otherwise, the amount
already spent would be of no use. This line would link to the Madanapalli-Tirupathi coastal line, which is a very vital
line for Kolar, which produces all kinds of fruits and vegetables. This is a long pending line. The work was taken up
in 1995-96. About 50 per cent of the work has been completed and the remaining work has to be completed.
Otherwise, this would not be useful.

The hon. Member Shrimati Margaret Alva has already spoken about the other projects. | would request the hon.
Minister to find out ways for completing those projects.

SHRI PRABODH PANDA (MIDNAPORE): Thank you very much, Sir. | would finish my speech within two minutes.

The Supplementary Demand has been made for a very small sum of money. We are not able to understand why
nothing has been provided for the South-Eastern Railway. | think, the hon. Minister will think over the Tamluk-Digha
project so that he could do something on that in the next Budget. There was an assurance that it would be finished
within 2002.

I would also like to mention here about the second bridge over the river Kansabati near Midnapore. Every day,
more than 65 trains, including the Bhubaneswar Rajdhani Express, ply on this route but there is no second line from
Kharagpur to Midnapore and there is no second bridge. The hon. Minister has been kind enough to provide Rs.10
crore for the existing bridge.

Each and every day, thousands and thousands of people used to pass the river only using this railway bridge. If
you kindly make a provision for footbridge, then that will be enough for them. The people can go safely and pass
the bridge.

| would like to say another point. The hon. Minister of Railways knows about it very well and even the hon. Minister,
Shri Ajit Singh, knows about it very well. | am talking about the IIT, Kharagpur. It is a very troubled place because of
the traffic jam. So, some ROBs are to be made. The IIT, Kharagpur have agreed to pay 25 per cent of the
construction cost of the ROBs. So, the hon. Minister himself can think over it. It will be a very good thing for them.

Lastly, | would like to say that the former Minister of Railways had declared that Midnapore railway station would be
an ideal station. My point is that even the installation of the CSPTM machine has not yet been done. The
infrastructure is made, the houses have been made, but the CSPTM machine has not yet been provided. So, |
would request the hon. Minister to complete the work quickly.

PROF. A K. PREMAJAM (BADAGARA): Mr. Chairman Sir, | thank you very much for giving me this opportunity. | will
be very brief, as some of the earlier speakers have already mentioned about the formula in allotting the funds. It
should be reviewed because many of the States are put to disadvantage. | am not going into the details. The hon.
Minister is very well aware about it.

| should thank the hon. Minister on behalf of the MPs from Kerala because he is always very considerate whenever
we meet him and give a representation. So, | am not putting any extra demand to him now. What | am going to
present before the House is that a large number of ROBs are being constructed in Kerala and in my constituency
alone, there are five ROBs. Now, the fund is there. The previous Government of Kerala had made special
arrangements and constituted a Roads and Bridges Corporation of Kerala for looking after these railway over-
bridges. But, at the same time, the railway authorities, especially the Engineering Wing of the Southern Railway is
creating an inordinate delay in clearing the projects. For example, most of the ROBs are half-way through now. The



work is done by the Roads and Bridges Corporation. What is happening is that that slab over the railway portion is
not cleared on time and because of that, actually, the people are put to a lot of difficulties when there is a heavy
traffic jam, which has become a regular feature. This is one point.

Now, | would like to say something about the Railway Safety Fund. The Railway Safety Fund has been constituted.
The estimated target is Rs. 17,000 crore and this is specially meant for safety proposals and projects. But even
now the manning of unmanned railway level crossings are not done at the speed at which it should be done.

When Kumari Mamata Banerjee was the hon. Minister of Railways, she had suggested that the manning of
unmanned level crossings would be done with the MPLADS Fund. Actually, that is not required when there is a
special fund for the manning of the unmanned level crossings.

Now, in my constituency | have put two proposals, one for under-bridge and another for over-bridge, with the
MPLADS Fund. But, the railway authorities are saying that the fund should be provided either by the State or by the
Municipalities or by the Panchayats. But | do not understand the reason behind this. When the MPLADS Fund is
actually available for this work, then why should this manning of unmanned level crossings be not undertaken with
that? Actually, it is not connected with passenger amenities; the suggested work is under-bridge and also over-
bridge.

Lastly, | request that these unmanned level crossings should be manned in a phased manner at the earliest from
the funds taken out of the Railway Safety Fund.

Sir, regarding the other points, | will keep them for the next Budget when we will be speaking at length and | am
sure that the hon. Minister will consider our demands and requests favourably at that time.
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SHRI S.S. PALANIMANICKAM (THANJAVUR): Sir, with your kind permission, | wish to make only one point.

Thanjavur-Villupuram-Chennai via Kumbakonam-Mayuram is the main 1line, and it is more than 100 years old. The
project for broad gauge conversion was started 15 years ago. The lines from Villupuram to Chennai, from
Thanjavur to Trichi, and at other places were converted into broad gauge, but the conversion work on the line from
Villupuram to Thanjavur has not been taken up seriously. People residing in Thanjavur and Villupuram are suffering
in many ways because they cannot be connected with other lines. Instead of getting new lines, they are losing old
facilities.

Therefore, | urge upon the Minister to take up the gauge conversion work in Kumbakonam because Mahamaham
festival is going to be held very soon. Before that, | would request you to complete the gauge conversion work on
the Thanjavur-Kumbakonam line.
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MR. CHAIRMAN: | shall now put the Supplementary Demand for Grant (Railways) for 2002-2003 to vote.
The question is:

"That the respective supplementary sums not exceeding the amounts shown in the third column of the
Order Paper be granted to the President of India out of the Consolidated Fund of India to defray the

charges that will come in course of payment during the year ending the 315! day of March, 2003, in
respect of the head of Demand entered in the second column thereof against Demand No.16. "

The motion was adopted






